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(e) if so, the amount so far pro-
vided? . 

lHE DEPUTY MINISTER IN THE 
MINISTRY OF HEALlH, FAMILY 
PLASNING AND URBAN DEVE-
LOPMENT (SHRI B. S. MURlHY) : 
(a) Under the National Water Supply 
and Sanitation Programme (Urban). 
Central assistance to the State Govern-
ments i< given by way of 75% loan and 
25% subsidy to be shared equally by the 
Centre and States for sewerage schemes 
pro\ided sewage is utilised for agricul-
tural purposes. 

(b) and (c). No request for Central 
assistance has so far been received from 
the Government of Andhra Pradesh. 

DEFECTIVE SHUlTERs IN THE NIRMAN 
BHAVAN, NEW DELHI 

4105. SHRJ S. D. SOMASUNDA. 
RAM: Will the Minister of WORKS. 
HOUSING AND SUPPLY be pleased 
to state : 

(a) whether it is a fact that the door 
shutters in the Nirman Bhavan. Ne" 
Delhi ale warped; 

(b) if so, whether it is due to the 
inferior Quality of the manufacture or 
the architectural appearance specified by 
the Architect; 

(c) if <0, why such de'fective shutters 
are allowed to remain there; and 

(d) whether there is any technIcal 
control over the quality of works exe-
cuted hv the C.P.W.D. and itf so, the 
nature thereof ? 

'IHE DEPUTY MINISTER IN TIlE 
MINISTRY OF WORKS, HOUSING 
AND SUPPLY (SHRI IQBAL 
SINGH): (a) No. 

(b) and (c). Do not arise. 

(d) The works executed by the 
c.p.w.n. H·re subjected to frequent 
technical examination by fhe Chief Tech-
nicar Examiner's Organisation of the 
CentraJ Vigilance Commission. 

SELECTION GRADE SECTION OFFICBRS IN 
C.P.W.D. 

4106. SHRI S. D. SOMASUNDA-
RAM: Will the Minister of WORKS, 
HOUSING AND SUPPLY be pleased 
to slate: 

(a) the rules framed in respect of 
appointment of Selection grade Section 
Officers in the Central P.W.D.; 

(h) the conditions for such appoint-
ment to thel'le posts recommended by 
the Second Pay Commission and the 
recommended strength to this cadre; 
and 

(c) whether it is a fact that tbe re-
commended strength has not been given 
effect to by promoting from existing 
working Section Officers ? 

THE DEPUTY MINISTER TN lHE 
MINISTRY OF WORKS. HOUSING 
AND SUPPLY (SHRI IQBAL 
SINGH): (a) The rules provide that 
promtion to the selection grade of Sec-
tion Officers will be made from amongst 
Section Officers who have completed 
twelve years of service in that grade. 

( b) The Second Pay Commission bad 
recommended that ten per cent of the 
posts of Section Officer should be ID 
tbe selection grade (Rs. 335-15-
485). 

ec) No. Ten per cent of the perma-
Dent posts have already been convened 
into selection grade. 
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